
W.P.(C) No. 940/2017 etc.

(RE-REVISED)
ITEM NO.301               COURT NO.13                     SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition (Civil) No. 940/2017

BIKRAM CHATTERJI & ORS.                            Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)
 
WITH

SLP(C) No. 1879/2018 (XVII-B)
IA No. 65984/2022 - CLARIFICATION/DIRECTION

SMC(Crl) No. 4/2018 (XVII-B)

CONMT.PET.(C) No. 47/2023 in W.P.(C) No. 1374/2021 (X)
 
Diary No(s). 11712/2023 (X)

CONMT.PET.(C) No. 63/2024 in W.P.(C) No. 940/2017 (X)

Diary No(s). 26776/2024 (XIV)

 
Date : 17-11-2025 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE SANJAY KUMAR
         HON'BLE MR. JUSTICE SATISH CHANDRA SHARMA

By Courts Motion

For Petitioner(s) Mr. Amit Pawan, AOR
                   
                   Mr. M.L. Lahoty, Adv.

Mr. Himanshu Shekhar, AOR                  
                   Mr. Anchit Sripat, Adv.
                   Mr. Arvind Kumar, Adv.
                   Ms. Siddhi Bohra, Adv.
                                      
                   Mr. Pradeep Dhingra, Adv.
                   Mr. Anish Gupta, Adv.
                   Mr. Vijendra Jain, Adv.
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                   Mr. Kapil Paliwal, Adv.
                   Ms. Raina Anand, Adv.
                   Mr. Ankit Barman, Adv.
                   Mr. Prashant Singh, AOR
                   
                   Mr. Atul Sharma, AOR
                  
                   Ms. Farhat Jahan Rehmani, AOR
                   Mr. Gaurav Goel, AOR
                   Mr. Raj Kamal, AOR

M/s. KMNPLaw, AOR
                   

For Respondent(s) Mr. Vishnu Sharma, AOR

                   Mr. Shreekant Neelappa Terdal, AOR
                   
                   Mr. Pradeep Misra, AOR
                   Mr. Suraj Singh, Adv.                   
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Prashant Singh-(I), Adv.
                   Mr. Mukul Singh, Adv.
                   Mr. Nachiketa Joshi, Adv.
                   Mr. Sughosh Subramanyam, Adv.
                   Ms. Rukhmini Bobde, Adv.
                   Mr. Sudarshan Lamba, AOR
                   Mr. Madhav Sinhal, Adv.
                   Mr. Mohammed Akhil, Adv.
                   Ms. Preeti Rani, Adv.
                   Mr. Padmesh Mishra, Adv.
                   Mr. Arkaj Kumar, Adv.
                   Mr. Arvind Kumar Sharma, Adv.
                   
                   Ms. Rakhi Ray, AOR
                   
                   Mr. Dharmendra Kumar Sinha, AOR
                   Mr. Kanishk Mor, Adv.
                   
                   M/s. Cyril Amarchand Mangaldas, AOR
                   
                   Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
                   Ms. Neha Das, Adv.
                   Mr. Shivam Saksena, Adv.
                   Mr. Vikas Bharti, Adv.

Mr. Vipin Kumar Saxena, Adv. 
                   
                   Ms. Ruchira Goel, AOR
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                   Mr. Soayib Qureshi, AOR
                   
                   Mr. Kuber Dewan, Adv.
                   Ms. Neeharika Aggarwal, Adv.
                   Mr. Kaushtubh Srivastava, Adv.
                   Ms. B. Vijayalakshmi Menon, AOR                

                                      
                   Mrs. Aishwariya Bhati, A.S.G.
                   Mr. V. Mohna, Sr. Adv.
                   Mr. Nachiketa Joshi, Sr. Adv.
                   Mr. Mohd. Akhil, Adv.
                   Mr. Prashant Singh-ii, Adv.
                   Mr. Mukul Singh, Adv.
                   Mr. Ishaan Sharma, Adv.
                   Mr. Jagdish Chandra Solanki, Adv.

Mr. Mukesh Kumar Maroria, AOR
                   
                   M/S. KMNP Law Aor, AOR
                   
                   Ms. Shradha Agrawal, AOR
                   
                   Ms. Astha Sharma, AOR

                   Ms. Sujata Kurdukar, AOR

                   Ms. Dharitry Phookan, AOR

                   Mrs.  Kirti Renu Mishra, AOR

                   Mr. Raj Bahadur Yadav, AOR

                   Ms. Jasmine Damkewala, AOR

                   Ms. Manisha Ambwani, AOR
                   
                   Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
                   Ms. Neha Das, Adv.
                   Mr. Shivam Saksena, Adv.
                   Mr. Vikas Bharti, Adv.
                   
                   Ms. Shikha Sarin, AOR
                   
                   Mr. Karan Chahar, Adv.
                   Ms. Pooja Chahar, Adv.
                   Mrs. Jyoti Chahar, Adv.
                   Mr. Shashi Bhushan, Adv.
                   Mr. Gaurav Meghwal, Adv.
                   Ms. Bharti Badesra, AOR
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                   Mr. Pawanshree Agrawal, AOR
                   
                   Mr. Somesh Chandra Jha, AOR

                   M/S. Kings And Alliance LLP, AOR

                   Mr. B. K. Satija, AOR
                   
                   Mr. Pradhuman Gohil, Adv.
                   Mrs. Taruna Singh Gohil, AOR
                   Mr. Ashish Kabra, Adv.
                   Mr. Mohammad Kamran, Adv.
                   Mr. Alapati Sahithya Krishna, Adv.
                   Mr. Rushabh N. Kapadia, Adv.
                   Ms. Hetvi Ketan Patel, Adv.
                   Ms. Taniya Bansal, Adv.
                   Ms. Kawalpreet Kaur, Adv.
                   Mr. Pulkit Khanduja, Adv.      
                   
                   Mr. Shekhar G Devasa, Sr. Adv.
                   Mr. Manish Tiwari, Adv.
                   Mrs. Thashmitha Muthanna, Adv.
                   Mr. Shashi Bhushan Nagar, Adv.

M/s.  Devasa & Co., AOR
                   
                   Mr. Sonal Jain, AOR
                   
                   Mr. Ajay Gupta, Adv.
                   Mr. Ashok Anand, AOR
                   
                   Mr. Aakarshan Aditya, AOR

                   Mr. B. K. Satija, AOR

                   Mr. Sanjai Kumar Pathak, AOR

                   Mr. Umesh Kumar Khaitan, AOR

                   Mr. Santosh Kumar - I, AOR
                   
                   Mr. Mohd. Moonis Abbasi, Adv.
                   Mr. Syed Ahmed Saud, Adv.
                   Mr. Mohd. Parvez Dabas, Adv.
                   Mr. Daanish Ahmed Syed, Adv.
                   Mr. Uzmi Jameel Husain, Adv.
                   Mr. Aqib Baig, Adv.
                   Mr. Mohd. Shahib, Adv.
                   M/s Shakil Ahmad Syed, AOR
                   
                   Mr. Gaurav, AOR
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                   Mr. Badri Prasad Singh, AOR

                   Mr. Vishnu Sharma, AOR

                   Mrs.  Kirti Renu Mishra, AOR

                   Mr. Pramod Dayal, AOR
                   
                   Mr. Niraj Gupta, AOR
                   Mr. Fuzail Khan, Adv.
                   Ms. Anshu Gupta, Adv.
                   Ms. Siddhi Gupta, Adv.
                   Mr. Shubham Gupta, Adv.
                   
                   Ms. Amita Singh Kalkal, AOR
                   
                   Mr. Prateek K Chadha, AOR
                   Mr. Sreekar Aechuri, Adv.
                   
                   Mr. Yadav Narender Singh, AOR
                   
                   Mr. Anil Nag, AOR
                   Ms. Sanya Kashyap, Adv.
                   
                   Mr. Sureshan P., AOR
                   
                   Mrs. Sunita Singh, Adv.
                   Mr. Abhigya Kushwah, AOR
                   Mr. Pradeep Kumar Dubey, Adv.
                   Mr. Siddharth Rajkumar Murarka, Adv.
                   Mr. Rohan Rohatgi, Adv.
                   Mrs. Shubhangini Rohatgi, Adv.
                   
                   Mr. Arpit Rai, Adv.
                   Mr. Aviral Kashyap, AOR
                   
                   Mr. Syed Mehdi Imam, AOR

                   Mr. Anuj Bhandari, AOR
                   
                   Mr. Uddyam Mukherjee, AOR
                                     
                   Mr. Awanish Sinha, AOR
                   Mr. Sumit Kumar, Adv.
                   Mr. Pankaj Kumar, Adv.
                   Mr. Richik Harikant, Adv.
                   
                   Mr. Satish Kumar, AOR
                   Mr. Sahil Chandra, AOR
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                   Mr. Pradeep Misra, AOR
                   Mr. Suraj Singh, Adv.
                                      
                   Mr. Dharmendra Kumar Sinha, AOR
                   Mr. Kanishk Mor, Adv.
                   
                   Mr. Christopher Dsouza, AOR

                   Mr. Brijesh Kumar Tamber, AOR

                   Mr. Jasmeet Singh, AOR

                   Mr. Rishi Matoliya, AOR

                   Mr. Divyesh Pratap Singh, AOR

                   Mrs. Priya Puri, AOR
                   
                   Mr. Manish Gupta, Adv.
                   Mr. Prateek Gupta, Adv.
                   Ms. Deepti Verma, Adv.
                   Mr. Sowmya China, Adv.
                   Mr. Arpit Shukla, AOR
                   Mr. Alok Jain, Adv.
                   Mr. Vijayant Sharma, Adv.
                   Ms. Divyshikha Singh, Adv.
                   Ms. Nitika Agarwal, Adv.
                   
                   Mrs. Anil Katiyar, AOR

                   Mr. Gaurav Goel, AOR

                   Mr. Shubham Bhalla, AOR

                   Mr. Ashok Mathur, AOR

                   Mr. Aditya Jain-1, AOR

                   Mr. Kedar Nath Tripathy, AOR
                   
                   Mr. Deepak Goel, AOR
                   Ms. Preeti Archna Gupta, Adv.
                   Ms. Alka Goyal, Adv.
                   Ms. Urvashi Sharma, Adv.
                   
                   
                   Mr. Amit Pai, AOR
                   Ms. Komal Mundhra, Adv.
                   Mr. Saurabh Agrawal, Adv.
                   
                   Mr. Ashish Batra, AOR
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                   Mr. Dheeraj Nair, AOR
                   
                   Mr. Manoj Singh, Adv.
                   Mr. Sandeep Joshi, Adv.
                   Mr. Sanjay Kumar Visen, AOR
                   
                   Mr. T. Mahipal, AOR
                   
                   Mr. Saurabh Upadhyay, Adv.
                   Ms. Hardikaa Kalia, Adv.
                   Mr. Manish Chaurasia, Adv.
                   Mr. Adhyatmik Khanna, Adv.
                   Mr. S. K. Verma, AOR
                   
                   Ms. Bharti Tyagi, AOR
                   Mr. Praveen Chaturvedi, AOR
                   Mr. Tushar Singh, AOR
                   
                   Mr. Ramesh Allanki, Adv.
                   Mr. Ramchander Goud Vangala, Adv.
                   Mr. Francis Joseph Clement, Adv.
                   Ms. Mamatha Ralla, Adv.
                   Ms. Suryakala Mummana, Adv.
                   Ms. Nandita Biswas, Adv.
                   Mr. Yash Gupta, Adv.
                   Ms. Aruna Gupta, AOR
                   Mr. Syed Ahmad Naqvi, Adv.
                                      
                   Ms. Shabiesta Nabi, Adv.
                   Mr. Aslam Ahmed Jamal, AOR
                   Mr. Arun Kumar Arunachal, Adv.
                   Mr. Rohit Jain, Adv.
                   Mr. Nitish Kumar, Adv.
                   Mr. Kafeel Ahmad, Adv.
                   Mr. Abhishek Dwivedi, Adv.
                   
                   Mr. Dheeraj Nair, AOR
                   
                   Mr. Arpit Rai, Adv.
                   Mr. Aviral Kashyap, AOR
                   
                   Mr. Aneesh Mittal, AOR
                   
                   Mr. Vipin Kumar Jai, AOR
                   Mrs. Gurinder Jai, Adv.
                   Mr. Vipul Jai, Adv.
                   Ms. Sanjna Dua, Adv.
                   
                   Mr. Shantwanu Singh, AOR

7



W.P.(C) No. 940/2017 etc.

                   
                   Ms. Ashmita Bisarya, Adv.
                   Ms. Sabnam Sultana, Adv.
                   Mr. Maneesh Saxena, Adv.
                   Mr. Nirmal Kumar Ambastha, AOR
                                     
                   Mrs. Tanuj Bagga Sharma, AOR
                   Dr. M.K Ravi, Adv.
                   Dr. Praveen Hans, Adv.
                   Mr. Denson Joseph, Adv.
                   Mr. Tarun Mathur, Adv.
                   
                   Mr. Devendra Singh, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Gurmeet Singh Makker, AOR
                   Mr. Mukul Singh, Adv.
                   Mr. Mohd. Akhil, Adv.
                   Mr. Madhav Sinhal, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   
                   Mr. Rameshwar Prasad Goyal, AOR

                   Mr. Brijesh Kumar Tamber, AOR

                   Mr. Kaushik Choudhury, AOR

                   M/s. ACM Legal, AOR
                   
                   Mr. Rajesh P., AOR                   
                   
                   Mr. Bhuwan Raj, AOR
                   Ms. Manju Savita, Adv.
                   Mr. Deepak Agarwal, Adv.
                   Mr. Anubhav Mehrotra, Adv.
                   
                   Mr. Abhinav Agrawal, AOR
                   Ms. Charu Sangwan, AOR
                   
                   Mr. Shivam Sharma, Adv.
                   Mr. Abhishek Manchanda, AOR
                   
                   Mr. Aman Gupta, AOR

                   Ms. Anannya Ghosh, AOR

                   Ms. Anubha Agrawal, AOR

                   Mr. D. S. Chauhan, AOR

                   M/s. Karanjawala & Co., AOR
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                   Mr. Anuj Kapoor, AOR

                   Ms. Udita Singh, AOR

                   Ms. Aanchal Tikmani, AOR
                   
                   Mr. Shailesh Madiyal, Sr. Adv.
                   Ms. Shweta Priyadarshini, AOR
                                      
                   Dr. Shashwat Bajpai, Adv.
                   Mr. Rohit Amit Sthalekar, AOR
                   Mr. Purnendu Bajpai, Adv.
                   Mr. Shashank Singh, Adv.
                                      
                   Mr. Ashwarya Sinha, AOR
                   Mr. Aditya Malhotra, Adv.
                   Mr. Sankalp Mahindru, Adv.
                   Mr. Bablu, Adv.
                                      
                   Mr. Rohit Kumar Singh, AOR
                   Ms. Nishi Singh, Adv.
                   Mr. Shikhar Gupta, Adv.
                   
                   Mr. Sanjay Kapur, AOR
                   Mr. Abhinav Ramkrishna, AOR
                   Ms. Divya Roy, AOR
                   Ms. Mithu Jain, AOR
                   Mr. Sumit Srivaastava, AOR
                   Mr. Sriram P., AOR
                   

Petitioner-in-person, AOR
                   
                   Mr. Divyakant Lahoti, AOR
                   Mr. Kumar Vinayakam Gupta, Adv.
                   
                   Mr. Sumit Sinha, AOR
                   
                   Mr. Sanchit Garga, AOR
                   Mr. Shashwat Jaiswal, Adv.
                                     
                   Mr. M. T. George, AOR
                   Mrs. Susy Abraham, Adv.
                   Mr. Johns George, Adv.
                   
                   Mr. Ramesh Babu M. R., AOR
                   Mr. Rajat Mittal, AOR
                   
                   Mr. S Krishnamurthy, Adv.
                   Mr. K Kumaravadivel, Adv.
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                   Ms. Sonia Sharma, Adv.
                   Mr. Gurrick Jassar, Adv.
                   M/s V. Maheshwari & Co., AOR
                   
                   Mr. Rahul Joshi, AOR

                   Dr. Vijendra Singh, AOR
                   
                   Mr. K.K. Singh, Adv.
                   Mr. Aishwarya Pathak, AOR
                   Ms. Tamanya Gaur, Adv.
                   Ms. Sakshi Chahar, Adv.
                   
                   Ms. Rajkumari Banju, AOR
                   Mr. Anil Kumar Mishra-i, AOR
                   
                   Mr. Sanchit Garga, AOR
                   Mr. Shashwat Jaiswal, Adv.
                   
                   Mr. Karunakar Mahalik, AOR
                   Mr. G. N. Reddy, AOR
                   Ms. Shilpa Liza George, AOR
                   
                   Ms. Sneha Kalita, AOR
                   Mr. Aryan. Choudhury, Adv.
                   
                   Mr. Ranjit Kumar Sharma, AOR
                   
                   Mr. Anurag Tyagi, Adv.
                   Mr. Girish Chand Tyagi, Adv.
                   Mr. Hemant Singh, Adv.
                   Mr. Bhavesh Bhushan, Adv.
                   Mr. Jagdish Chandra Verma, Adv.
                   Mr. Kailash Prashad Pandey, AOR
                                      
                   Mr. Kumar Mihir, AOR
                   Mr. Athul Joseph, Adv.
                   Mr. Harshal Kumar, Adv.
                   Mr. Gunjan  Sharma, Adv.
                   
                   Ms. Prerna Mehta, AOR

                   Ms. Charu Mathur, AOR

                   Mr. B. Krishna Prasad, AOR
                   
                   Ms. Richa Kapoor, AOR
                   
                   Mr. Chandra Prakash, AOR
                   Mr. Vishal Gupta, AOR
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                   Mr. Alok Tripathi, AOR
                   
                   Mr. Praveen Swarup, AOR
                   Mr. Vinod Kumar Mantoo, Adv.
                   Mr. Devesh Maurya, Adv.
                   Mr. Rohit Swarup, Adv.
                   Mr. Sunny Kapoor, Adv.
                   Mr. Krishan Kumar, Adv.
                   Mr. R.d. Maurya, Adv.
                   Ms. Sheetal Kandpal, Adv.
                   
                   Mr. Palash Singhai, AOR

                   Ms. Astha Sharma, AOR
                   
                   Ms. Kamakshi S. Mehlwal, AOR
                   Mr. Govind Bali, Adv.
                   Mr. Sanveer Mehlwal, Adv.
                   Ms. Pallavi Parmar, Adv.
                                      
                   Mr. Siddhartha Dave, Sr. Adv.
                   Mr. Gudipati Gayatri Kashyap, Adv.
                   Ms. Apoorva Pandey, Adv.
                   Mr. Rose Verma, Adv.
                   Ms. T. Archana, AOR
                   Mr. Rahul Yadav, Adv.
                                      
                   Ms. Mayuri Raghuvanshi, AOR
                   Mr. Vyom Raghuvanshi, Adv.
                   Ms. Akanksha Rathore, Adv.
                   Ms. Yashi Jain, Adv.
                   
                   Mr. Anas Tanwir, AOR
                   
                   Mr. Deepak Prakash, AOR
                   Mr. Sriram P., Adv.
                   Ms. Jyoti Pandey, Adv.
                   Ms. Divyangna Malik, Adv.
                   Mr. Rahul Suresh, Adv.
                   Ms. Shivangi Rajawat, Adv.
                   Mr. Rahul Rajeev, Adv.
                   Ms. Manshi Sinha, Adv.
                   Mr. Azim Basheer, Adv.
                   Mr. Sankalp Tewari, Adv.
                   Ms. Ridhika Singh, Adv.
                   
                   Ms. Anagha S. Desai, AOR

                   M/s. PBA Legal, AOR
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          UPON hearing the counsel, the Court made the following
                             O R D E R

There is no representation on behalf of the Delhi Police.

Learned counsel appearing for the Union of India/Directorate

of Enforcement shall file a status report as to the steps taken

till date, including the investigation done and the apportionment

of liability, in terms of the judgment dated 23.07.2019.

Mr. Ravindra Kumar, learned senior counsel, appearing for New

Okhla  Industrial  Development  Authority1 and  Greater  New  Okhla

Industrial  Development  Authority2,  shall  file  a  response  to  the

Note dated 17.11.2025 filed by the learned Court Receiver and, more

particularly,  the  table  set  out  from  pages  20  to  25  thereof,

wherein it has been stated that 16 out of the 20 requirements

projected by the authorities have already been complied with. 

Further, comprehensive affidavits shall be filed by the NOIDA

and  GNOIDA  indicating  their  objections  on  all  counts.  The

requirements that need to be fulfilled for the completed projects/

buildings to be occupied in the true sense and for issuance of the

occupancy and completion certificates of all the projects shall

also be detailed. 

In  the  meanwhile,  the  NOIDA  and  GNOIDA  shall  immediately

release  water  connections  to  the  projects  which  are

completed/partly completed wherein flats have been occupied as on

date.  Any compliance required in that regard can be  post facto,

1  For short “NOIDA”
2  For short “GNOIDA”
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after  the  objections  raised  by  the  authorities  are  placed  in

writing before this Court on the next hearing.

I.A. No. 77956/2025

Admittedly,  the  applicant  got  his  name  registered  only  in

December,  2024,  that  is,  long  after  the  expiry  of  the  time

stipulated by the learned Court Receiver, which was accepted by

this Court as long back as on 13.08.2021. 

Therefore, the applicant would only be entitled to refund of

the amount paid by him and not to allotment of a unit because he

has chosen to come forward at this late stage. 

The application is, accordingly, dismissed. 

I.A. Nos. 204564/2024 and 204482/2024

NOIDA shall file its reply to these interlocutory applications

by the next date of hearing with an advance copy to the learned

counsel for the applicant(s).

I.A. No. 53718/2023

NBCC (India) Ltd. and the learned Court Receiver shall examine

this  interlocutory  application  and  submit  their  respective

responses by the next date of hearing. 

Diary No. 26776/2024

Office report indicates that service is not complete, as the
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learned counsel for the petitioner failed to file spare copies.

Last  opportunity  is  given  to  the  learned  counsel  for  the

petitioner to do the needful in that regard.

I.A. Nos. 100821/2021, 100822/2021 and 105017/2021 

Mr.  Shashi  Bhushan,  learned  counsel,  appearing  for  the

applicant,  M/s.  Amcon  Buildcon  Pvt.  Ltd.,  seeks  permission  to

withdraw these applications. 

Permission granted. 

The applications are, accordingly, dismissed as withdrawn. 

 

Re-list these matters on 11.12.2025 at 02.00 p.m. before this

Bench after obtaining necessary orders from the Hon’ble The Chief

Justice. 

(BABITA PANDEY)                        (PREETI SAXENA)
  AR-CUM-PS                           COURT MASTER (NSH)
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                   Mr. Kapil Paliwal, Adv.
                   Ms. Raina Anand, Adv.
                   Mr. Ankit Barman, Adv.
                   Mr. Prashant Singh, AOR
                   
                   Mr. Atul Sharma, AOR
                  
                   Ms. Farhat Jahan Rehmani, AOR
                   Mr. Gaurav Goel, AOR
                   Mr. Raj Kamal, AOR

M/s. KMNPLaw, AOR
                   

For Respondent(s) Mr. Vishnu Sharma, AOR

                   Mr. Shreekant Neelappa Terdal, AOR
                   
                   Mr. Pradeep Misra, AOR
                   Mr. Suraj Singh, Adv.                   
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Prashant Singh-(I), Adv.
                   Mr. Mukul Singh, Adv.
                   Mr. Nachiketa Joshi, Adv.
                   Mr. Sughosh Subramanyam, Adv.
                   Ms. Rukhmini Bobde, Adv.
                   Mr. Sudarshan Lamba, AOR
                   Mr. Madhav Sinhal, Adv.
                   Mr. Mohammed Akhil, Adv.
                   Ms. Preeti Rani, Adv.
                   Mr. Padmesh Mishra, Adv.
                   Mr. Arkaj Kumar, Adv.
                   Mr. Arvind Kumar Sharma, Adv.
                   
                   Ms. Rakhi Ray, AOR
                   
                   Mr. Dharmendra Kumar Sinha, AOR
                   Mr. Kanishk Mor, Adv.
                   
                   M/s. Cyril Amarchand Mangaldas, AOR
                   
                   Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
                   Ms. Neha Das, Adv.
                   Mr. Shivam Saksena, Adv.
                   Mr. Vikas Bharti, Adv.

Mr. Vipin Kumar Saxena, Adv. 
                   
                   Ms. Ruchira Goel, AOR
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                   Mr. Soayib Qureshi, AOR
                   
                   Mr. Kuber Dewan, Adv.
                   Ms. Neeharika Aggarwal, Adv.
                   Mr. Kaushtubh Srivastava, Adv.
                   Ms. B. Vijayalakshmi Menon, AOR                

                                      
                   Mrs. Aishwariya Bhati, A.S.G.
                   Mr. V. Mohna, Sr. Adv.
                   Mr. Nachiketa Joshi, Sr. Adv.
                   Mr. Mohd. Akhil, Adv.
                   Mr. Prashant Singh-ii, Adv.
                   Mr. Mukul Singh, Adv.
                   Mr. Ishaan Sharma, Adv.
                   Mr. Jagdish Chandra Solanki, Adv.

Mr. Mukesh Kumar Maroria, AOR
                   
                   M/S. KMNP Law Aor, AOR
                   
                   Ms. Shradha Agrawal, AOR
                   
                   Ms. Astha Sharma, AOR

                   Ms. Sujata Kurdukar, AOR

                   Ms. Dharitry Phookan, AOR

                   Mrs.  Kirti Renu Mishra, AOR

                   Mr. Raj Bahadur Yadav, AOR

                   Ms. Jasmine Damkewala, AOR

                   Ms. Manisha Ambwani, AOR
                   
                   Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
                   Ms. Neha Das, Adv.
                   Mr. Shivam Saksena, Adv.
                   Mr. Vikas Bharti, Adv.
                   
                   Ms. Shikha Sarin, AOR
                   
                   Mr. Karan Chahar, Adv.
                   Ms. Pooja Chahar, Adv.
                   Mrs. Jyoti Chahar, Adv.
                   Mr. Shashi Bhushan, Adv.
                   Mr. Gaurav Meghwal, Adv.
                   Ms. Bharti Badesra, AOR
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                   Mr. Pawanshree Agrawal, AOR
                   
                   Mr. Somesh Chandra Jha, AOR

                   M/S. Kings And Alliance LLP, AOR

                   Mr. B. K. Satija, AOR
                   
                   Mr. Pradhuman Gohil, Adv.
                   Mrs. Taruna Singh Gohil, AOR
                   Mr. Ashish Kabra, Adv.
                   Mr. Mohammad Kamran, Adv.
                   Mr. Alapati Sahithya Krishna, Adv.
                   Mr. Rushabh N. Kapadia, Adv.
                   Ms. Hetvi Ketan Patel, Adv.
                   Ms. Taniya Bansal, Adv.
                   Ms. Kawalpreet Kaur, Adv.
                   Mr. Pulkit Khanduja, Adv.      
                   
                   Mr. Shekhar G Devasa, Sr. Adv.
                   Mr. Manish Tiwari, Adv.
                   Mrs. Thashmitha Muthanna, Adv.
                   Mr. Shashi Bhushan Nagar, Adv.

M/s.  Devasa & Co., AOR
                   
                   Mr. Sonal Jain, AOR
                   
                   Mr. Ajay Gupta, Adv.
                   Mr. Ashok Anand, AOR
                   
                   Mr. Aakarshan Aditya, AOR

                   Mr. B. K. Satija, AOR

                   Mr. Sanjai Kumar Pathak, AOR

                   Mr. Umesh Kumar Khaitan, AOR

                   Mr. Santosh Kumar - I, AOR
                   
                   Mr. Mohd. Moonis Abbasi, Adv.
                   Mr. Syed Ahmed Saud, Adv.
                   Mr. Mohd. Parvez Dabas, Adv.
                   Mr. Daanish Ahmed Syed, Adv.
                   Mr. Uzmi Jameel Husain, Adv.
                   Mr. Aqib Baig, Adv.
                   Mr. Mohd. Shahib, Adv.
                   M/s Shakil Ahmad Syed, AOR
                   
                   Mr. Gaurav, AOR
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                   Mr. Badri Prasad Singh, AOR

                   Mr. Vishnu Sharma, AOR

                   Mrs.  Kirti Renu Mishra, AOR

                   Mr. Pramod Dayal, AOR
                   
                   Mr. Niraj Gupta, AOR
                   Mr. Fuzail Khan, Adv.
                   Ms. Anshu Gupta, Adv.
                   Ms. Siddhi Gupta, Adv.
                   Mr. Shubham Gupta, Adv.
                   
                   Ms. Amita Singh Kalkal, AOR
                   
                   Mr. Prateek K Chadha, AOR
                   Mr. Sreekar Aechuri, Adv.
                   
                   Mr. Yadav Narender Singh, AOR
                   
                   Mr. Anil Nag, AOR
                   Ms. Sanya Kashyap, Adv.
                   
                   Mr. Sureshan P., AOR
                   
                   Mrs. Sunita Singh, Adv.
                   Mr. Abhigya Kushwah, AOR
                   Mr. Pradeep Kumar Dubey, Adv.
                   Mr. Siddharth Rajkumar Murarka, Adv.
                   Mr. Rohan Rohatgi, Adv.
                   Mrs. Shubhangini Rohatgi, Adv.
                   
                   Mr. Arpit Rai, Adv.
                   Mr. Aviral Kashyap, AOR
                   
                   Mr. Syed Mehdi Imam, AOR

                   Mr. Anuj Bhandari, AOR
                   
                   Mr. Uddyam Mukherjee, AOR
                                     
                   Mr. Awanish Sinha, AOR
                   Mr. Sumit Kumar, Adv.
                   Mr. Pankaj Kumar, Adv.
                   Mr. Richik Harikant, Adv.
                   
                   Mr. Satish Kumar, AOR
                   Mr. Sahil Chandra, AOR
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                   Mr. Pradeep Misra, AOR
                   Mr. Suraj Singh, Adv.
                                      
                   Mr. Dharmendra Kumar Sinha, AOR
                   Mr. Kanishk Mor, Adv.
                   
                   Mr. Christopher Dsouza, AOR

                   Mr. Brijesh Kumar Tamber, AOR

                   Mr. Jasmeet Singh, AOR

                   Mr. Rishi Matoliya, AOR

                   Mr. Divyesh Pratap Singh, AOR

                   Mrs. Priya Puri, AOR
                   
                   Mr. Manish Gupta, Adv.
                   Mr. Prateek Gupta, Adv.
                   Ms. Deepti Verma, Adv.
                   Mr. Sowmya China, Adv.
                   Mr. Arpit Shukla, AOR
                   Mr. Alok Jain, Adv.
                   Mr. Vijayant Sharma, Adv.
                   Ms. Divyshikha Singh, Adv.
                   Ms. Nitika Agarwal, Adv.
                   
                   Mrs. Anil Katiyar, AOR

                   Mr. Gaurav Goel, AOR

                   Mr. Shubham Bhalla, AOR

                   Mr. Ashok Mathur, AOR

                   Mr. Aditya Jain-1, AOR

                   Mr. Kedar Nath Tripathy, AOR
                   
                   Mr. Deepak Goel, AOR
                   Ms. Preeti Archna Gupta, Adv.
                   Ms. Alka Goyal, Adv.
                   Ms. Urvashi Sharma, Adv.
                   
                   
                   Mr. Amit Pai, AOR
                   Ms. Komal Mundhra, Adv.
                   Mr. Saurabh Agrawal, Adv.
                   
                   Mr. Ashish Batra, AOR
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                   Mr. Dheeraj Nair, AOR
                   
                   Mr. Manoj Singh, Adv.
                   Mr. Sandeep Joshi, Adv.
                   Mr. Sanjay Kumar Visen, AOR
                   
                   Mr. T. Mahipal, AOR
                   
                   Mr. Saurabh Upadhyay, Adv.
                   Ms. Hardikaa Kalia, Adv.
                   Mr. Manish Chaurasia, Adv.
                   Mr. Adhyatmik Khanna, Adv.
                   Mr. S. K. Verma, AOR
                   
                   Ms. Bharti Tyagi, AOR
                   Mr. Praveen Chaturvedi, AOR
                   Mr. Tushar Singh, AOR
                   
                   Mr. Ramesh Allanki, Adv.
                   Mr. Ramchander Goud Vangala, Adv.
                   Mr. Francis Joseph Clement, Adv.
                   Ms. Mamatha Ralla, Adv.
                   Ms. Suryakala Mummana, Adv.
                   Ms. Nandita Biswas, Adv.
                   Mr. Yash Gupta, Adv.
                   Ms. Aruna Gupta, AOR
                   Mr. Syed Ahmad Naqvi, Adv.
                                      
                   Ms. Shabiesta Nabi, Adv.
                   Mr. Aslam Ahmed Jamal, AOR
                   Mr. Arun Kumar Arunachal, Adv.
                   Mr. Rohit Jain, Adv.
                   Mr. Nitish Kumar, Adv.
                   Mr. Kafeel Ahmad, Adv.
                   Mr. Abhishek Dwivedi, Adv.
                   
                   Mr. Dheeraj Nair, AOR
                   
                   Mr. Arpit Rai, Adv.
                   Mr. Aviral Kashyap, AOR
                   
                   Mr. Aneesh Mittal, AOR
                   
                   Mr. Vipin Kumar Jai, AOR
                   Mrs. Gurinder Jai, Adv.
                   Mr. Vipul Jai, Adv.
                   Ms. Sanjna Dua, Adv.
                   
                   Mr. Shantwanu Singh, AOR
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                   Ms. Ashmita Bisarya, Adv.
                   Ms. Sabnam Sultana, Adv.
                   Mr. Maneesh Saxena, Adv.
                   Mr. Nirmal Kumar Ambastha, AOR
                                     
                   Mrs. Tanuj Bagga Sharma, AOR
                   Dr. M.K Ravi, Adv.
                   Dr. Praveen Hans, Adv.
                   Mr. Denson Joseph, Adv.
                   Mr. Tarun Mathur, Adv.
                   
                   Mr. Devendra Singh, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Gurmeet Singh Makker, AOR
                   Mr. Mukul Singh, Adv.
                   Mr. Mohd. Akhil, Adv.
                   Mr. Madhav Sinhal, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   
                   Mr. Rameshwar Prasad Goyal, AOR

                   Mr. Brijesh Kumar Tamber, AOR

                   Mr. Kaushik Choudhury, AOR

                   M/s. ACM Legal, AOR
                   
                   Mr. Rajesh P., AOR                   
                   
                   Mr. Bhuwan Raj, AOR
                   Ms. Manju Savita, Adv.
                   Mr. Deepak Agarwal, Adv.
                   Mr. Anubhav Mehrotra, Adv.
                   
                   Mr. Abhinav Agrawal, AOR
                   Ms. Charu Sangwan, AOR
                   
                   Mr. Shivam Sharma, Adv.
                   Mr. Abhishek Manchanda, AOR
                   
                   Mr. Aman Gupta, AOR

                   Ms. Anannya Ghosh, AOR

                   Ms. Anubha Agrawal, AOR

                   Mr. D. S. Chauhan, AOR

                   M/s. Karanjawala & Co., AOR
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                   Mr. Anuj Kapoor, AOR

                   Ms. Udita Singh, AOR

                   Ms. Aanchal Tikmani, AOR
                   
                   Mr. Shailesh Madiyal, Sr. Adv.
                   Ms. Shweta Priyadarshini, AOR
                                      
                   Dr. Shashwat Bajpai, Adv.
                   Mr. Rohit Amit Sthalekar, AOR
                   Mr. Purnendu Bajpai, Adv.
                   Mr. Shashank Singh, Adv.
                                      
                   Mr. Ashwarya Sinha, AOR
                   Mr. Aditya Malhotra, Adv.
                   Mr. Sankalp Mahindru, Adv.
                   Mr. Bablu, Adv.
                                      
                   Mr. Rohit Kumar Singh, AOR
                   Ms. Nishi Singh, Adv.
                   Mr. Shikhar Gupta, Adv.
                   
                   Mr. Sanjay Kapur, AOR
                   Mr. Abhinav Ramkrishna, AOR
                   Ms. Divya Roy, AOR
                   Ms. Mithu Jain, AOR
                   Mr. Sumit Srivaastava, AOR
                   Mr. Sriram P., AOR
                   

Petitioner-in-person, AOR
                   
                   Mr. Divyakant Lahoti, AOR
                   Mr. Kumar Vinayakam Gupta, Adv.
                   
                   Mr. Sumit Sinha, AOR
                   
                   Mr. Sanchit Garga, AOR
                   Mr. Shashwat Jaiswal, Adv.
                                     
                   Mr. M. T. George, AOR
                   Mrs. Susy Abraham, Adv.
                   Mr. Johns George, Adv.
                   
                   Mr. Ramesh Babu M. R., AOR
                   Mr. Rajat Mittal, AOR
                   
                   Mr. S Krishnamurthy, Adv.
                   Mr. K Kumaravadivel, Adv.

23



W.P.(C) No. 940/2017 etc.

                   Ms. Sonia Sharma, Adv.
                   Mr. Gurrick Jassar, Adv.
                   M/s V. Maheshwari & Co., AOR
                   
                   Mr. Rahul Joshi, AOR

                   Dr. Vijendra Singh, AOR
                   
                   Mr. K.K. Singh, Adv.
                   Mr. Aishwarya Pathak, AOR
                   Ms. Tamanya Gaur, Adv.
                   Ms. Sakshi Chahar, Adv.
                   
                   Ms. Rajkumari Banju, AOR
                   Mr. Anil Kumar Mishra-i, AOR
                   
                   Mr. Sanchit Garga, AOR
                   Mr. Shashwat Jaiswal, Adv.
                   
                   Mr. Karunakar Mahalik, AOR
                   Mr. G. N. Reddy, AOR
                   Ms. Shilpa Liza George, AOR
                   
                   Ms. Sneha Kalita, AOR
                   Mr. Aryan. Choudhury, Adv.
                   
                   Mr. Ranjit Kumar Sharma, AOR
                   
                   Mr. Anurag Tyagi, Adv.
                   Mr. Girish Chand Tyagi, Adv.
                   Mr. Hemant Singh, Adv.
                   Mr. Bhavesh Bhushan, Adv.
                   Mr. Jagdish Chandra Verma, Adv.
                   Mr. Kailash Prashad Pandey, AOR
                                      
                   Mr. Kumar Mihir, AOR
                   Mr. Athul Joseph, Adv.
                   Mr. Harshal Kumar, Adv.
                   Mr. Gunjan  Sharma, Adv.
                   
                   Ms. Prerna Mehta, AOR

                   Ms. Charu Mathur, AOR

                   Mr. B. Krishna Prasad, AOR
                   
                   Ms. Richa Kapoor, AOR
                   
                   Mr. Chandra Prakash, AOR
                   Mr. Vishal Gupta, AOR
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                   Mr. Alok Tripathi, AOR
                   
                   Mr. Praveen Swarup, AOR
                   Mr. Vinod Kumar Mantoo, Adv.
                   Mr. Devesh Maurya, Adv.
                   Mr. Rohit Swarup, Adv.
                   Mr. Sunny Kapoor, Adv.
                   Mr. Krishan Kumar, Adv.
                   Mr. R.d. Maurya, Adv.
                   Ms. Sheetal Kandpal, Adv.
                   
                   Mr. Palash Singhai, AOR

                   Ms. Astha Sharma, AOR
                   
                   Ms. Kamakshi S. Mehlwal, AOR
                   Mr. Govind Bali, Adv.
                   Mr. Sanveer Mehlwal, Adv.
                   Ms. Pallavi Parmar, Adv.
                                      
                   Mr. Siddhartha Dave, Sr. Adv.
                   Mr. Gudipati Gayatri Kashyap, Adv.
                   Ms. Apoorva Pandey, Adv.
                   Mr. Rose Verma, Adv.
                   Ms. T. Archana, AOR
                   Mr. Rahul Yadav, Adv.
                                      
                   Ms. Mayuri Raghuvanshi, AOR
                   Mr. Vyom Raghuvanshi, Adv.
                   Ms. Akanksha Rathore, Adv.
                   Ms. Yashi Jain, Adv.
                   
                   Mr. Anas Tanwir, AOR
                   
                   Mr. Deepak Prakash, AOR
                   Mr. Sriram P., Adv.
                   Ms. Jyoti Pandey, Adv.
                   Ms. Divyangna Malik, Adv.
                   Mr. Rahul Suresh, Adv.
                   Ms. Shivangi Rajawat, Adv.
                   Mr. Rahul Rajeev, Adv.
                   Ms. Manshi Sinha, Adv.
                   Mr. Azim Basheer, Adv.
                   Mr. Sankalp Tewari, Adv.
                   Ms. Ridhika Singh, Adv.
                   
                   Ms. Anagha S. Desai, AOR

                   M/s. PBA Legal, AOR
                   

25



W.P.(C) No. 940/2017 etc.

          UPON hearing the counsel, the Court made the following
                             O R D E R

There is no representation on behalf of the Delhi Police.

Mr. Ravindra Kumar, learned senior counsel, appearing for New

Okhla  Industrial  Development  Authority3 and  Greater  New  Okhla

Industrial  Development  Authority4,  shall  file  a  response  to  the

Note dated 17.11.2025 filed by the learned Court Receiver and, more

particularly,  the  table  set  out  from  pages  20  to  25  thereof,

wherein it has been stated that 16 out of the 20 requirements

projected by the authorities have already been complied with. 

Further, comprehensive affidavits shall be filed by the NOIDA

and  GNOIDA  indicating  their  objections  on  all  counts.  The

requirements that need to be fulfilled for the completed projects/

buildings to be occupied in the true sense and for issuance of the

occupancy and completion certificates of all the projects shall

also be detailed. 

In  the  meanwhile,  the  NOIDA  and  GNOIDA  shall  immediately

release  water  connections  to  the  projects  which  are

completed/partly completed wherein flats have been occupied as on

date.  Any compliance required in that regard can be  post facto,

after  the  objections  raised  by  the  authorities  are  placed  in

writing before this Court on the next hearing.

3  For short “NOIDA”
4  For short “GNOIDA”
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I.A. No. 77956/2025

Admittedly,  the  applicant  got  his  name  registered  only  in

December,  2024,  that  is,  long  after  the  expiry  of  the  time

stipulated by the learned Court Receiver, which was accepted by

this Court as long back as on 13.08.2021. 

Therefore, the applicant would only be entitled to refund of

the amount paid by him and not to allotment of a unit because he

has chosen to come forward at this late stage. 

The application is, accordingly, dismissed. 

I.A. Nos. 204564/2024 and 204482/2024

NOIDA shall file its reply to these interlocutory applications

by the next date of hearing with an advance copy to the learned

counsel for the applicant(s).

I.A. No. 53718/2023

NBCC (India) Ltd. and the learned Court Receiver shall examine

this  interlocutory  application  and  submit  their  respective

responses by the next date of hearing. 

Diary No. 26776/2024

Office report indicates that service is not complete, as the

learned counsel for the petitioner failed to file spare copies.

Last  opportunity  is  given  to  the  learned  counsel  for  the

petitioner to do the needful in that regard.
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I.A. Nos. 100821/2021, 100822/2021 and 105017/2021 

Mr.  Shashi  Bhushan,  learned  counsel,  appearing  for  the

applicant,  M/s.  Amcon  Buildcon  Pvt.  Ltd.,  seeks  permission  to

withdraw these applications. 

Permission granted. 

The applications are, accordingly, dismissed as withdrawn. 

 

Re-list these matters on 11.12.2025 at 02.00 p.m. before this

Bench after obtaining necessary orders from the Hon’ble The Chief

Justice. 

(BABITA PANDEY)                        (PREETI SAXENA)
  AR-CUM-PS                           COURT MASTER (NSH)
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ITEM NO.301               COURT NO.13               SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition (Civil) No. 940/2017

BIKRAM CHATTERJI & ORS.                            Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)
 
WITH

SLP(C) No. 1879/2018 (XVII-B)
IA No. 65984/2022 - CLARIFICATION/DIRECTION

SMC(Crl) No. 4/2018 (XVII-B)

CONMT.PET.(C) No. 47/2023 in W.P.(C) No. 1374/2021 (X)
 
Diary No(s). 11712/2023 (X)

CONMT.PET.(C) No. 63/2024 in W.P.(C) No. 940/2017 (X)

Diary No(s). 26776/2024 (XIV)

 
Date : 17-11-2025 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE SANJAY KUMAR
         HON'BLE MR. JUSTICE SATISH CHANDRA SHARMA

By Courts Motion

For Petitioner(s) Mr. Amit Pawan, AOR
                   
                   Mr. M.L. Lahoty, Adv.

Mr. Himanshu Shekhar, AOR                  
                   Mr. Anchit Sripat, Adv.
                   Mr. Arvind Kumar, Adv.
                   Ms. Siddhi Bohra, Adv.
                                      
                   Mr. Pradeep Dhingra, Adv.
                   Mr. Anish Gupta, Adv.
                   Mr. Vijendra Jain, Adv.
                   Mr. Kapil Paliwal, Adv.
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                   Ms. Raina Anand, Adv.
                   Mr. Ankit Barman, Adv.
                   Mr. Prashant Singh, AOR
                   
                   Mr. Atul Sharma, AOR
                  
                   Ms. Farhat Jahan Rehmani, AOR
                   Mr. Gaurav Goel, AOR
                   Mr. Raj Kamal, AOR

M/s. KMNPLaw, AOR
                   

For Respondent(s) Mr. Vishnu Sharma, AOR

                   Mr. Shreekant Neelappa Terdal, AOR
                   
                   Mr. Pradeep Misra, AOR
                   Mr. Suraj Singh, Adv.                   
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Prashant Singh-(I), Adv.
                   Mr. Mukul Singh, Adv.
                   Mr. Nachiketa Joshi, Adv.
                   Mr. Sughosh Subramanyam, Adv.
                   Ms. Rukhmini Bobde, Adv.
                   Mr. Sudarshan Lamba, AOR
                   Mr. Madhav Sinhal, Adv.
                   Mr. Mohammed Akhil, Adv.
                   Ms. Preeti Rani, Adv.
                   Mr. Padmesh Mishra, Adv.
                   Mr. Arkaj Kumar, Adv.
                   Mr. Arvind Kumar Sharma, Adv.
                   
                   Ms. Rakhi Ray, AOR
                   
                   Mr. Dharmendra Kumar Sinha, AOR
                   Mr. Kanishk Mor, Adv.
                   
                   M/s. Cyril Amarchand Mangaldas, AOR
                   
                   Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
                   Ms. Neha Das, Adv.
                   Mr. Shivam Saksena, Adv.
                   Mr. Vikas Bharti, Adv.

Mr. Vipin Kumar Saxena, Adv. 
                   
                   Ms. Ruchira Goel, AOR

                   Mr. Soayib Qureshi, AOR
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                   Mr. Kuber Dewan, Adv.
                   Ms. Neeharika Aggarwal, Adv.
                   Mr. Kaushtubh Srivastava, Adv.
                   Ms. B. Vijayalakshmi Menon, AOR                

                                      
                   Mrs. Aishwariya Bhati, A.S.G.
                   Mr. V. Mohna, Sr. Adv.
                   Mr. Nachiketa Joshi, Sr. Adv.
                   Mr. Mohd. Akhil, Adv.
                   Mr. Prashant Singh-ii, Adv.
                   Mr. Mukul Singh, Adv.
                   Mr. Ishaan Sharma, Adv.
                   Mr. Jagdish Chandra Solanki, Adv.

Mr. Mukesh Kumar Maroria, AOR
                   
                   M/S. KMNP Law Aor, AOR
                   
                   Ms. Shradha Agrawal, AOR
                   
                   Ms. Astha Sharma, AOR

                   Ms. Sujata Kurdukar, AOR

                   Ms. Dharitry Phookan, AOR

                   Mrs.  Kirti Renu Mishra, AOR

                   Mr. Raj Bahadur Yadav, AOR

                   Ms. Jasmine Damkewala, AOR

                   Ms. Manisha Ambwani, AOR
                   
                   Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
                   Ms. Neha Das, Adv.
                   Mr. Shivam Saksena, Adv.
                   Mr. Vikas Bharti, Adv.
                   
                   Ms. Shikha Sarin, AOR
                   
                   Mr. Karan Chahar, Adv.
                   Ms. Pooja Chahar, Adv.
                   Mrs. Jyoti Chahar, Adv.
                   Mr. Shashi Bhushan, Adv.
                   Mr. Gaurav Meghwal, Adv.
                   Ms. Bharti Badesra, AOR
                                      
                   Mr. Pawanshree Agrawal, AOR
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                   Mr. Somesh Chandra Jha, AOR

                   M/S. Kings And Alliance LLP, AOR

                   Mr. B. K. Satija, AOR
                   
                   Mr. Pradhuman Gohil, Adv.
                   Mrs. Taruna Singh Gohil, AOR
                   Mr. Ashish Kabra, Adv.
                   Mr. Mohammad Kamran, Adv.
                   Mr. Alapati Sahithya Krishna, Adv.
                   Mr. Rushabh N. Kapadia, Adv.
                   Ms. Hetvi Ketan Patel, Adv.
                   Ms. Taniya Bansal, Adv.
                   Ms. Kawalpreet Kaur, Adv.
                   Mr. Pulkit Khanduja, Adv.      
                   
                   Mr. Shekhar G Devasa, Sr. Adv.
                   Mr. Manish Tiwari, Adv.
                   Mrs. Thashmitha Muthanna, Adv.
                   Mr. Shashi Bhushan Nagar, Adv.

M/s.  Devasa & Co., AOR
                   
                   Mr. Sonal Jain, AOR
                   
                   Mr. Ajay Gupta, Adv.
                   Mr. Ashok Anand, AOR
                   
                   Mr. Aakarshan Aditya, AOR

                   Mr. B. K. Satija, AOR

                   Mr. Sanjai Kumar Pathak, AOR

                   Mr. Umesh Kumar Khaitan, AOR

                   Mr. Santosh Kumar - I, AOR
                   
                   Mr. Mohd. Moonis Abbasi, Adv.
                   Mr. Syed Ahmed Saud, Adv.
                   Mr. Mohd. Parvez Dabas, Adv.
                   Mr. Daanish Ahmed Syed, Adv.
                   Mr. Uzmi Jameel Husain, Adv.
                   Mr. Aqib Baig, Adv.
                   Mr. Mohd. Shahib, Adv.
                   M/s Shakil Ahmad Syed, AOR
                   
                   Mr. Gaurav, AOR

                   Mr. Badri Prasad Singh, AOR
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                   Mr. Vishnu Sharma, AOR

                   Mrs.  Kirti Renu Mishra, AOR

                   Mr. Pramod Dayal, AOR
                   
                   Mr. Niraj Gupta, AOR
                   Mr. Fuzail Khan, Adv.
                   Ms. Anshu Gupta, Adv.
                   Ms. Siddhi Gupta, Adv.
                   Mr. Shubham Gupta, Adv.
                   
                   Ms. Amita Singh Kalkal, AOR
                   
                   Mr. Prateek K Chadha, AOR
                   Mr. Sreekar Aechuri, Adv.
                   
                   Mr. Yadav Narender Singh, AOR
                   
                   Mr. Anil Nag, AOR
                   Ms. Sanya Kashyap, Adv.
                   
                   Mr. Sureshan P., AOR
                   
                   Mrs. Sunita Singh, Adv.
                   Mr. Abhigya Kushwah, AOR
                   Mr. Pradeep Kumar Dubey, Adv.
                   Mr. Siddharth Rajkumar Murarka, Adv.
                   Mr. Rohan Rohatgi, Adv.
                   Mrs. Shubhangini Rohatgi, Adv.
                   
                   Mr. Arpit Rai, Adv.
                   Mr. Aviral Kashyap, AOR
                   
                   Mr. Syed Mehdi Imam, AOR

                   Mr. Anuj Bhandari, AOR
                   
                   Mr. Uddyam Mukherjee, AOR
                                     
                   Mr. Awanish Sinha, AOR
                   Mr. Sumit Kumar, Adv.
                   Mr. Pankaj Kumar, Adv.
                   Mr. Richik Harikant, Adv.
                   
                   Mr. Satish Kumar, AOR
                   Mr. Sahil Chandra, AOR
                   
                   Mr. Pradeep Misra, AOR
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                   Mr. Suraj Singh, Adv.
                                      
                   Mr. Dharmendra Kumar Sinha, AOR
                   Mr. Kanishk Mor, Adv.
                   
                   Mr. Christopher Dsouza, AOR

                   Mr. Brijesh Kumar Tamber, AOR

                   Mr. Jasmeet Singh, AOR

                   Mr. Rishi Matoliya, AOR

                   Mr. Divyesh Pratap Singh, AOR

                   Mrs. Priya Puri, AOR
                   
                   Mr. Manish Gupta, Adv.
                   Mr. Prateek Gupta, Adv.
                   Ms. Deepti Verma, Adv.
                   Mr. Sowmya China, Adv.
                   Mr. Arpit Shukla, AOR
                   Mr. Alok Jain, Adv.
                   Mr. Vijayant Sharma, Adv.
                   Ms. Divyshikha Singh, Adv.
                   Ms. Nitika Agarwal, Adv.
                   
                   Mrs. Anil Katiyar, AOR

                   Mr. Gaurav Goel, AOR

                   Mr. Shubham Bhalla, AOR

                   Mr. Ashok Mathur, AOR

                   Mr. Aditya Jain-1, AOR

                   Mr. Kedar Nath Tripathy, AOR
                   
                   Mr. Deepak Goel, AOR
                   Ms. Preeti Archna Gupta, Adv.
                   Ms. Alka Goyal, Adv.
                   Ms. Urvashi Sharma, Adv.
                   
                   
                   Mr. Amit Pai, AOR
                   Ms. Komal Mundhra, Adv.
                   Mr. Saurabh Agrawal, Adv.
                   
                   Mr. Ashish Batra, AOR
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                   Mr. Dheeraj Nair, AOR
                   
                   Mr. Manoj Singh, Adv.
                   Mr. Sandeep Joshi, Adv.
                   Mr. Sanjay Kumar Visen, AOR
                   
                   Mr. T. Mahipal, AOR
                   
                   Mr. Saurabh Upadhyay, Adv.
                   Ms. Hardikaa Kalia, Adv.
                   Mr. Manish Chaurasia, Adv.
                   Mr. Adhyatmik Khanna, Adv.
                   Mr. S. K. Verma, AOR
                   
                   Ms. Bharti Tyagi, AOR
                   Mr. Praveen Chaturvedi, AOR
                   Mr. Tushar Singh, AOR
                   
                   Mr. Ramesh Allanki, Adv.
                   Mr. Ramchander Goud Vangala, Adv.
                   Mr. Francis Joseph Clement, Adv.
                   Ms. Mamatha Ralla, Adv.
                   Ms. Suryakala Mummana, Adv.
                   Ms. Nandita Biswas, Adv.
                   Mr. Yash Gupta, Adv.
                   Ms. Aruna Gupta, AOR
                   Mr. Syed Ahmad Naqvi, Adv.
                                      
                   Ms. Shabiesta Nabi, Adv.
                   Mr. Aslam Ahmed Jamal, AOR
                   Mr. Arun Kumar Arunachal, Adv.
                   Mr. Rohit Jain, Adv.
                   Mr. Nitish Kumar, Adv.
                   Mr. Kafeel Ahmad, Adv.
                   Mr. Abhishek Dwivedi, Adv.
                   
                   Mr. Dheeraj Nair, AOR
                   
                   Mr. Arpit Rai, Adv.
                   Mr. Aviral Kashyap, AOR
                   
                   Mr. Aneesh Mittal, AOR
                   
                   Mr. Vipin Kumar Jai, AOR
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          UPON hearing the counsel, the Court made the following
                             O R D E R

There is no representation on behalf of the Delhi Police.

Mr. Ravindra Kumar, learned senior counsel, appearing for New

Okhla  Industrial  Development  Authority5 and  Greater  New  Okhla

Industrial  Development  Authority6,  shall  file  a  response  to  the

Note dated 17.11.2025 filed by the learned Court Receiver and, more

particularly,  the  table  set  out  from  pages  20  to  25  thereof,

wherein it has been stated that 16 out of the 20 requirements

projected by the authorities have already been complied with. 

Further, comprehensive affidavits shall be filed by the NOIDA

and  GNOIDA  indicating  their  objections  on  all  counts.  The

requirements that need to be fulfilled for the completed projects/

buildings to be occupied in the true sense and for issuance of the

occupancy and completion certificates of all the projects shall

also be detailed. 

In  the  meanwhile,  the  NOIDA  and  GNOIDA  shall  immediately

release  water  connections  to  the  projects  which  are

completed/partly completed wherein flats have been occupied as on

date.  Any compliance required in that regard can be  post facto,

after  the  objections  raised  by  the  authorities  are  placed  in

writing before this Court on the next hearing.

I.A. No. 77956/2025

5  For short “NOIDA”
6  For short “GNOIDA”
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Admittedly,  the  applicant  got  his  name  registered  only  in

December,  2024,  that  is,  long  after  the  expiry  of  the  time

stipulated by the learned Court Receiver, which was accepted by

this Court as long back as on 13.08.2021. 

Therefore, the applicant would only be entitled to refund of

the amount paid by him and not to allotment of a unit because he

has chosen to come forward at this late stage. 

The application is, accordingly, dismissed. 

I.A. No. 141736/2019 

Learned  Court  Receiver  would  inform  this  Court  that  after

checking with the Forensic Auditors, he cleared the project on the

Jaipur-Ajmer Expressway, titled “Amrapali Hi-Tech City - Jaipur”,

which  is  basically  a  venture  of  plotting  of  some  land  on  the

highway. This is to be undertaken by the plot buyers’ association

in respect of both phases of the project. I.A. is, accordingly,

disposed of.

I.A. Nos. 204564/2024 and 204482/2024

NOIDA shall file its reply to these interlocutory applications

by the next date of hearing with an advance copy to the learned

counsel for the applicant(s).

I.A. No. 53718/2023

NBCC (India) Ltd. and the learned Court Receiver shall examine
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this  interlocutory  application  and  submit  their  respective

responses by the next date of hearing. 

Diary No. 26776/2024

Office report indicates that service is not complete, as the

learned counsel for the petitioner failed to file spare copies.

Last  opportunity  is  given  to  the  learned  counsel  for  the

petitioner to do the needful in that regard.

I.A. Nos. 100821/2021, 10082/2021 and 105017/2021 

Mr.  Shashi  Bhushan,  learned  counsel,  appearing  for  the

applicant,  M/s.  Ameon  Buildeon  Pvt.  Ltd.,  seeks  permission  to

withdraw these applications. 

Permission granted. 

The applications are, accordingly, dismissed as withdrawn. 

 

Re-list these matters on 11.12.2025 at 02.00 p.m. before this

Bench after obtaining necessary orders from the Hon’ble The Chief

Justice. 

(BABITA PANDEY)                        (PREETI SAXENA)
  AR-CUM-PS                           COURT MASTER (NSH)
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